
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH MUMBAI

C.P No. l50s/(MAH)/2017

CORAM: Present: SHzu M.K. SHRAWAT
MEMBER (J)

SHRI BHASKARA PANTULA MOHAN
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAI.{Y LAW TzuBUNAL ON 05.01.2018

NAME OF THE PARTIES: Ragharvji Virjee
V/s.

BILT Graphic Paper Products Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.
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COMMON ORDER

The Learned Representative of the petitioner is present.
The Petition is mentioned for .'Admission,,.

The name of the IRp isyetto be proposed. Time granted.
The Petitioner is directed to intimate the next date of hearing and an
AfldAyttgt+!4eq is to be placed on record. Adjourned ta 2g.OLZOU_,; sd/- sd/- -r__l

Bhaskara pantula Mohan \ -.---
Member ddicial)''-"-" M'K' Shrawat

05.01.2018. Member (Judicial)
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